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Report of RiCh Powers Committee on 
EcOlOCical Balance 

2316. ACHARYA BHAGWAN DEV: 
Will the Minister of SCIENCE AND 
TECHNOLOGY be pleased to state: 

(a) whether the suggestions made 
by the high power~d committee on the 
Ecological Balance have been accepted 
by Government; 

(b) if so, the suggestions on w hlch 
Government have initiated action fOr 
imple'mentation; and 

(c) the time by which implementa-
"\~'t\ ~\ ~ ~ma\n.U\¥. t.\)."~ 
would start! 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF SCIENCE AND 
TECH':--;OLOGY AND ELECTRONICS 
(SHRI C. P. N. SINGH): (a) to (c) 
The Report of the High Powered Com-
mittee to recommend legislative mea-
;'ures and administrative machinery 
for ensuring environmental protection 
was submitk~d to the Prime Minister on 
15 September, 1980. The prinicipal 
l'ecummendation of the Committee was 
that a new Department of En\'ioron-
ment (DOE) should be set up at the 
Centre to give due recognition to the 
importa;-}ce of environmental 
protection in the context 
of plan~ for national develop-
mr'nt. Tks recomm<:ndation has been 
accepted b:: the GoYernme!1t and the 
D~'partmei1t of Environment (Parya-
\'ar~m Vibhag) has been set up at the 
CCiltre L<:lc Prc~i(kIlt of India's Noti-
fic<.ltion Ko. Doc. CD-I01680, d"ated 1 
Novemher, 1980. The remaining re-
('ommendation~ by the High Powered 
Committee have been remitted to the 
newly created Department of Environ-
ment, for being put up to Govern-
mC'nt in apnropriate form for neces-
snry approval and implementation. 

(.Tse of "Stock Witness for Conviction 
of Persons" 

2317. SHRI ATAL BIHARI VAJ-
PAYEE: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether his attention has been 
drawn to Arun Shorie's article in 
'Indian Express' regarding "stock wit-
nesses" being used by police in obtain-
ing conviction of persons; 

(b) main points raised therein; 
(c) number of persons so convicted 

in each of the last three years in 
Delhi, Bombay, Madras and Calcutta; 
and 

(d) Government's reaction to the 
practice and steps taken and to be 
taken in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SKRI YOGENDRA l4A1tW~A.): 

(a) Yes, Sir. 




